NATIONAL COMPANY Law TRIBUNAL
MUMBAI BENCH MUMBAJ
\,\
T.C.P No.107/(MAH) /2014

CA No.

CORAM: Present: SHRI M. K. SHRAWAT
MEMBER (J)

V/s.
M/s. Swiss Town Developers pyt. Ltd.

SECTION oF THE COMPANIES ACT: 397/398 of the Companies Act 1956
and 241/242 of the Companies Act, 2013.
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ORDER

C.P. No. 107/397-398/CLB/MB/2014

. Ld. Counse] Mr. P.R. Yaday for the Petitioner and Ld. Counse] M. Archan Shah for the
Respondent are present and duly marked their presence.

3. The withdrawal] ig hereby permitted. This CP is finally disposed of as withdrawn,

Dated: 27.10.2016 sd/-

Shri MK, Shrawat
Member (Judicial)
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